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SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
CRI M NAL APPEAL NQ(s). 1091 OF 2010
ATTAR S| NGH Appel lant (s)
VERSUS
STATE OF MAHARASHTRA Respondent ( s)

(Wth office report)

Date: 17/07/2012 This Appeal was nentioned today.

CORAM :
HON BLE MR JUSTI CE SWATANTER KUMAR
HON BLE MR JUSTI CE FAKKI R MOHAMED | BRAHI M KAL| FULLA
For Appell ant(s) Ms. Manj eet Chaw a, Adv.
For Respondent (s) M. Shankar Chill arge, Adv.
Ms. Asha CGopal an Nair, Adv.
UPON hearing counsel the Court nmade the foll ow ng
ORDER
Not for tonorrow.
| (NARENDRA PRASAD) | | (RENUKA SADANA)
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